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ment giving the required information
is laid on the Table of the House [See
Appendix IV, annexure No. 24]
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Shri A. C. Guha: May I know, Sir,
if all the Part C States have got their
own printing presses?

Mr. Deputy-Speaker:
ments of those States.

The Govern-

Dr. Katju: Some of them may have;
some of them may not have. I cannot
give you definite information.

CENSUS PUBLICATIONS

%521. Sardar Hukam Singh: Will the
Minister of Home Affairs be pleased
to state:

(a) whether all the Census Publica-
{ions will be printed and published by
the end of this year; and

(b) whether the all India Census
Brochures on various subjects have
been printed?
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‘The Deputy Minister of Home
Affairs (Shri Datar): (a) Yes.

(b) Two Brochures have been print-
ed and published already. Seven
brochures are in the Press. They re-
late to the following topics:—

(i) Sample verification of the 1951
Census Count.

(ii) Age Tables.

(iii) Life Tables.

(1v) Maternity Data.
(v) Displaced Persons,

(vi) Special Groups (i.e. Scheduled
Castes. Scheduled Tribes).

(vii) Religion. ’

Special arrangements have been made
for expediting their printing.

Three other Brochures on “Language”,
“Literacy and Educational Standard”,
and “Summary of Demographic and
Economic Data” are under preparation.
They are expected to be got ready for
the Press before the end of March,
1953.

Shri Raghuramaiah rose—

Mr. Deputy-Speaker: The hon. Mem-
ber who tables the question will have
priority.

Sardar Hukam Singh: What is the
information on each subject, say on the
brochure on displaced persons, that
would be supplied in the brochure?

Shri Datar: All the information that
is necessary about displaced persons—

their  requirements, their oresent
economic condition and also other
conditions.

Sardar Hukam Singh: May I know,
Sir. whether data have becn collected
as to how many of these persons have
been gainfully employed or settled?

Shri Datar: Data have been collecled
and will be published in the form of
these brochures and all the details
will be before Parliament.

Sardar Hukam Singh: I wanted to
know whether these data are contain-
ed in the brochure.

Mr. Deputy-Speaker: He said the
data would be in the brechure and it
would be available to the Members of
Parliament.

Sardar Hukam Singh: I want to know
whether it already contains that in-
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formation which would enlighten us
as to how many of these displaced per-
sons have now been settled or gainful-
ly employed.

Shri Datar: If the hon. Member
would table a separate question about
this, I shall be very happy to answer.
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Shri Datar: According to my infor-

mation, the whole thing is being print-

ed in English.
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Mr. Deputy Speaker: Are we arguing
this matter?
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‘s Mr. Deputy Speaker: It is a sugges-

tion for action.

Shri Raghuramaiah: May I know,
Sir, whether :he brochure relating to
Language will show the linguistic
distribution
and village-wise, as was done in the
1931 census?

Shri Datar: It will be district-wise,
and also in certain cases taluk-wise as
in Madras.
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Shri Raghuramaiah: Will it also te
shown village-wise as in 1931, because
in some bi-lingual areas it may be
necessary?

Shri Datar: Yes, it will show village-
wise also.

COMPULSORY RETIREMENT

*522. Sardar Hukam Singh: Will the
Minister of Home Affairs be pleased
to state:

(a) the number of Central Govern-
ment employees compulsorily retired
during 1952 who were reasonably sus-
pected to be engaged in or associated
with subversive activities; and

°(b) whether any opportunity was
given to them to show cause against
such “reasonable suspicion”?

The Deputy Minister of Home
Affairs (Shri Datar): (a) The hon.
Member is presumably referring to
cases of compulsory retirement of
Central Government employees in
accordance with the procedure pres-
cribed under the safeguarding of
National Security Rules. No Central
Government employee was so retired
during 1952.

(b) Does not arise.

Sardar Hukam Singh: May I know
the number of cases dealt with under
these rules since they were brought
into force in 19497

Shri Datar: If the hon. Member
tables a separate question, I shall give
them.

Sardar Hukam Singh: When th>
right of enquiry under the Civil
Service Rules as well as the reference
to the Union Public Service Commis-
sion are denied to these persons. what
is the machinery to deal with these
cases?

Shri Datar: The machinery is a Com-
mittee appointed consisting of the
Home Secretary (Chairman), a 1e-
presentative of the Ministrv of Law.
a representative of the Intelligence
Bureau and a representative of the
Ministry concerned with the officer.

Sardar Hukam Singh: May I know.
Sir. wgpiether thers were any cases
which were referred to this Advisory
Committee during this year?

Shri Datar: In 1953?

Sardar Hukam Singh: 1952.

Shri Datar: In 1952, 8 cases were re-
ferred to it.





